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Cantral Adminigtrative Tribunal
principal Ranch: Mew Delhi

a.A. No. 848/97

MNew Delhi- this the 17th day of March 1988

Hon ble Shri S.R. Adige, Vice- Chairman (A)

Shii Prem Prakasil,
R/0 38, Gilan Park,
Ram Nagéar, Delhi-118 851

(By Advocate: shri 8.M. Garg)
Versus

1. Union of India through .
the Director seneral of Health
Services,. Nirman Bhawan, v
New Delhi-110 981 , "

o

7. The Medical superintendent,
safdar jung Hospital,
New Delhi.

5,  The Director, :
A1) India Institute of Madical
Soiences, Ansari Nagar, .
New Delhi-118 616 o

>

5

v

L. ... Respondents

(Ry Advocate: None )

ORDER _{Oral)

By Hon'bleVShri S.R. Adige, Vicé—Chairman (A)

~

shri S.M. Garg. learned counsel for the
applicant prays far  permissiop  to withdraw the 0. A.
Permission 1s granted, . The 0.A,  is accordingly dismissed

as withdirawn. ;

eZch
(s, R, Adige)
P e !

Jice-Chairman (A)




